FORM A
PuUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF IVRCL CHANDRAPUR TOLLWAYS
LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor IVRCL CHANDRAPUR TOLLWAYS
LIMITED
2. | Date of incorporation of corporate debtor | 21/10/2010
3. | Authority under which corporate debtor is | RoC — Hyderabad
incorporated / registered
4. | Corporate Identity No. / Limited Liability | U45203TG2010PLC070923
Identification No. of corporate debtor
5. | Address of the registered office and | MIHIR, 8-2-350/5/A/24/1-B & 2, Road
principal office (if any) of corporate | No.2, Panchavati Colony, Banjara Hills,
debtor Hyderabad, Telangana, India - 500034.
6. | Insolvency commencement date in respect | 19/11/2025  (Order  published  on
of corporate debtor 20/11/2025)
7. | Estimated date of closure of insolvency | 18/05/2026
resolution process
8. | Name and registration number of the | Mr. Piyush Kisanlal Jani
insolvency professional acting as interim | IBBI/IPA-001/IP-P01439/2018-19/12164
resolution professional
9. | Address and e-mail of the interim | Address: Om Ashray, New Laxminagar,
resolution professional, as registered with | behind Mazar Ring Road, Gondia,
the Board Maharashtra : 441614.
Email: capiyushj@agmail.com
10. | Address and e-mail to be used for | Adress: Plot No. 212, Pragati Colony, 2"
correspondence  with  the interim | Floor, Ring Rd, Chhatrapati square, near
resolution professional Kalpavruksha Hospital, Nagpur,
Maharashtra-440015.
Email: capiyushj@gmail.com
cirp.ivrcltollways@gmail.com
11. | Last date for submission of claims 04/12/2025
12. | Classes of creditors, if any, under clause | Not Applicable
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional
13. | Names of Insolvency Professionals | Not Applicable
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)
14. (@) Relevant Forms and Web link: The relevant form for submission
(b) Details of authorized | of claims can be download from
representatives https://ibbi.gov.in/en/home/downloads
are available at: Physical Address: As mentioned in point
no. 10
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Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of IVRCL Chandrapur

Tollways Limited on 19th November 2025 (order published on 20th November, 2025).

The creditors of IVRCL Chandrapur Tollways Limited, are hereby called upon to submit
their claims with proof on or before 4th December, 2025 to the interim resolution
professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class in Form CA. — Not
Applicable.

Submission of false or misleading proofs of claim shall attract penalties.

Digitally signed by
PIYUSH
KISHANLAL JANI
Date: 2025.11.22
16:11:36 +05'30'

Date: 22/11/2025 Mr. Piyush Kisanlal Jani
Place: Hyderabad IRP of IVRCL Chandrapur Tollways Limited
Reg No: IBBI/IPA-001/1P-P01439/2018-19/12164

AFA No: AA1/12164/02/311225/107525

AFA Validity Date: 31/12/2025

Address: Om Ashray, Behind Mazar, Ring Road,

Gondia (M.S.)- 441614.

Email ID: capiyushj@gmail.com
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AUTHUM AUTHUM INVESTMENT & INFRASTRUCTURE LIMITED

Regl.ON, - 707, Rahejn Camre, Free Press Journal Rosd, Nasman Poln, N

Resgistered Office: 6 Floo, 8 Building, Ganga Truenc, Lohegaon, Pune, Maharashira 411014
Branch Off Unit- FF11, Fourth Foor, Girish Heights, Mear LIC Square, Kaptee Road, Khasra Mo

GRIHUM HOUSING FINANCE LIMITED

Mumbai-21, Pho(022) 6747 2117 Fax: [022) 6747 2118 E-mail: infoffalthem com

POSSESSION NOTICE

{As par Rule 8{1) of Security Interest (Enforcement) Rules, 2002)
Whereas the undersigned being the Authorized oficer of the Authum Investment
& Infrastructurs Limitad ("AIL") (Resulling Company pursuant Be damangar of
lending business from Rekanoe Commercsal Finance Limited CROCFLT) to AlIL
vide MCLT order daled 10.05.2024), under the Securilizalion and
Reconstructan of Fnancial Assets mnd Enforcempnl of Security (nborast Act,
2002 and in exercise of Powers confermed under Section 13(2 ) read with Rule 3
of tha Security Inferes! [Enforcement ) Rules 2002, issued a Demand Noboes
dated 11-08-2025 calling upon the bofrower Prashant Nandkishor Randiva,
Co-borrowers Chitra Mandkishore Randive, . 1o nepay the amount menboned
in tha notice being Ra. 71,085,332 (Rupses Seventy One Lakh Ninety Five
Thousand Three Hundred Thirty Two Only) under Loan Account No
RHLPRAGDO004 8803 with further interest & costs within 60 days from the dale
of recospt of tho sosd notices
The Bormower having failed 1o repay the amounl, notica is hersby given 1o the
BormowerCo-Borrower and tha public in general that the undorsigned has taken
SYMBOLIC POSSESSION of tha proparty dascribed heresn balow in axercise of
pawers confermed on him'her under Section 13(4 jofthe said Act resd with Rule &
of tha sald rubss on ths DATE 2001172025,

The Borrower’ Co-Bormower in pasticular @nd tha public in general is hemsby
Cauboresd nolt 1o deal with Be propedy and any dealngs wilh the propssrty wall be
subct 1o the charge of the Authum Investment & Infrastructure Limasd for an
amount of B3, 75,230,131/ (Rupees Seventy Five Lakh Twently Thousand Ona
Hundred and Thirty One Only) 85 on dale 20711/2025 along wilh fulure interesl
and cost tharaon, The Borrower! Co-Bormower's nftention & invited o provisions
of Sacton 13(8) of the sad Act, in respect of tme avadable, lo redesm the
EaCUred BE sets

Description of immowvable Proparty

All The And Parcets Of The Property Bearing, Morigage OFf Immovabie Property
Situnted At -Land Clty Survey Mo 1781, H Mo, 366, Ward No. 18, Shaet Mo,
£39, Maik Road, Mear Gajanan Mandir Mouza Nagpor Magpur 440002

Date: 20.11.2025
Flace: Nagpur

Authorlsed Officer
Authum Investmant & Infrastructure Limited

Credil Moailoring and Recowery Departmand,
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| | POSSESSION NOTICE [SECTION 13(4)] (For Immovabie proparty) I
Whereas, the undersigned beng the Authorzed Officer of the Canara Bank under
Securiization snd Reconsiruction of Fnancal Asseis and Enforcement ol
Security Interest Act, 2002 (Act 54 of 2002) (heremnafter referred to as “the Act”)
and in exercise of powers conferred under Sechon 13 (12) read with Rule 3 of the
Security Interest (Enforcement) Rules 2002, issved a Demand Notice dated
10.09.2025 caling wpon the borrower MR. DINESH SUBHASH RATHOD
(BORROWER), to repay the amount menboned i the nofice, being Rs
25.25.954.11/- (RUPEES TWENTY FIVE LAKH TWENTY FIVE THOUSAND
NINE HUNDRED FIFTY FOUR AND PAISA ELEVEN ONLY), with future mterest
& cost within 60 days from the date of recespt of the sand notice.

Ihee borrower having faded to repay the amount, notice i hereby given Lo the
borrower and the pubdic n general that the undersigned has taken possession of
the property described herem below in exercise of powers conferred on ham / her
under sectson 13 (4) of the sad Act, read with Rule B & 9 of the sad Rule on ths
21 st day of November of the year 2025.

The borrower m particular and the public m general are hereby cautioned not to
deal with the property and any dealings with the property will be subject to the
charge of Canara Bank for an amount of Rs 25,25,954.11/~ [Repees TWENTY
FIVE LAKH TWENTY FIVE THOUSAND NINE HUNDRED FIFTY FOUR AND
PAISA ELEVEN ONLY), and mierest thereon.

The borrower’s attenbon is invited to the provisions of Section 13 (8) of the Act,
nrespect of time available, to redeem the secured assets.

DESCRIFTION OF THE MMOVABLE PROPERTY
RESIDENTIAL HOUSE CONSTRUCTED ON NON AGRICULTURE LAND BEARING
SURVEY NO 193/1 OUT OF IT PLOT NO 6 HAVING AREA 150.00 SOMIR HOUSE
HAVING BUILT UP AREA 94 00 SOM TR MANGRULPIR ROAD SITUATED AT MOUJE
KALI GRAM PANCHAYAT KHERDA TALUKA KARANJA DIST WASHIM 444105
BOUNDARIES ARE AS FOLLOWS - EAST- LAYOUT ROAD, WEST- DPEN SPACE DF
ADARSH NAGAR, NORTH DONGAVEAR'S HOUSE IN PLOT NO 5 SOUTH
BHAGAT'S HOUSE INPLOT NO 7
Datec21-11-2025
Place: KARAN.JA

Authorized Officer
CANARA BANK

FORM A
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FOR THE ATTENTION OF THE CREDITORS OF
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Date: 22,117 2026 M. Plyush Kisanknd Janl

Aadhar Housing Finance Ltd.

Corporale Office: Unit No. B02, Natra| Rustomjes, Western Express Highway .
and M.V, Road, Andhen (East), Mumbal - 400069

Yavatmal Branch: 15t Foor Megatiya Layout Plot no.39, Nazul Sheat Mo 17, Bhukhand No.80/2, Armi Naka, Yavatmal-
445001 (Maharashira)

Pusad Branch: 201, 2nd FAoor, Plot No.51, Sal Govinda Complex, Vasant Naik Square, Pusad, Yavaimal Districl-445204- MH
Bhandara Branch: Rahagadale, 2nd Hoor, Hanuman \Ward, Above Canara Bank, Near Bus Stand, Main Road, Bhandar -
447190, (Maharashtra)

APPENDIX IV POSSESSION NOTICGE (for immovable property)

Wheraas, the undersigned baing the Authorized OMicer of Aadhar Housing Finance Limited (AHFL) under the Securitisation
and Reconsiruction of Fenancial Assets and Enforcement of Security Intemast Act 2002 and in axercise of powers conferred
under section 13{12) read with Rule 3 of the Security Inferest (Enforcement) Rules 2002, Demand Notice(s) ssued by the
Authorised Officer of the company to the Barrower{s) / Guarantor(s} mentionad herein below to repay the @mount mentioned
in tha notice within 60 days from tha data of receipt of the said notice. Tha barrower hawing failed o ropay the amaunt, nobce
15 hereby given to the Borrower(s) / Guarantor(s) and the public in general that the undersigned has taken possession of the
proparty described herein balow in exgrcise of povwears conferrad on him under Sub-Saction (4) of the Section 13 of the said
Act read with Rule 8 of the Security Interest Enforcemant rules. 2002. Tha borrower's attention is invited to provisions of sub
section (8) of section 13.of the Act, i respact of time available, to radeern the secured assats. The borrower in particitar and
the public in general are hereby cautioned not to deal with the property and any dealings with the property wll be subject to
tha charge of AHFL for an amount as mentionad herain under with interest thereon.

Housing Finance Lid

duses and ary ofher dues, if any, altached bo the propedy io be ascerlained and paid by the succes siul bidder.

Chorali, 41044 Viman Magar - 411074 Mumnmnm Eark on of belors 287 12025 and
on the website, the intanding purchassrbidder & required o

il 'T' HICAL POSSESSION MOTICE
agistered DHfice: ICIC] Bank Towers, Bandrg-Kurla Com leae, Bardia [Edast),

1cict Home Finance || 35 0red Ditce P i'

Corporote Offics; ICICI HFC Tower, 1B Nogor, Andhori Kurlo Rood, fAndheri Eost, Mumboi- 4000559

Branch Office: Shop MNe. 301, 302, 303, 3rd floor, Mext Level Mall, In front of Hotel Grand Mehfill, Camp Road,

Aumroeoti- 444601

Wherson

The undersigned being the Authorzed Dficer of ICIC] Home Finonce Company Limited under the Securltisot|on,
Reconatrwction of Financlal Assets gnd Enforcement of Security Interest Act, 2002 and in exercize of the powers
conformed under gection 13 (1.2) reod with Rule 3 of the Secunty Intorest (Enforcoment) rules H002, immued domond

nothces upon the barrowers mentioned below, to repay the amount mentioned in the potice within B0 days from the
dote of recelpt of the sald notice

A the barrower falled (o repay the amount, notics s herely given ta the borrewer ond the public in general that the
undersignod hos (oken possestion of the property described herein belovw In exgrcise of powors conferred on
him/ her under Section 134} of the said Act read with Rule B of the coid rules on the below-mentionsd dotes. The
bosrroser In particulor ond the pubbc in general S hereby coutioned not 1o deol with the property and any dealings

with the properiy will be subject to the charge of ICIC] Homa Finonce Company Limited

The Borrower's ottention i invited to provisions of sub-section (B} of section 13 of the Act, in frespect of time
ovailobie, fo redeem the secursd ossets

St Mame of the Description of property/

Mo Borrower/ Date of Possession

Co-Horrowoern Loon ]
Account Mumber Ratice (Rx)

Date of Dermond] Mome
Motice’ Amount

i Dhesfing e Hrosnich

\ Date ; November 22, 2025, Place: Amravati

L. | Proful Awosarmaol All Thiot Plece And Poroel of Hn-n Agriculutrol Lond Situoted | 17-10-2024 Lamrovati]
{Bormower), PratikshalAt Piot Mo B-A, Feeld Su Mo, B1r1, Areo Admeosuning Hs.
Profull Awasormoel (1419 5q Ft, Anand Magor Behdnd Gital Harndweaar Movshi 265,95 304 544/
|Cio-Borrower], Rood F'rnr.]ne Karajgoon, Chandwr Bozar Dist & mroy ot
Lif b ARR00 ] 52 3635 | Mouge Chandur Barar Amrovotl Maohanoshiro- 44404
Bounded By- Morth: Plot No.4, South: Loyout Rood 6 M
Road, East: Loyouwt Rood 9 M Wide, West: Plot Mo.5-8./
Dote of Possession- 18-11-2025%

2. | Proful Awosarmol L&l Thot Piece And Parcel of Non Agnculutrol Lond Situated | 17-10-2034 lamrovati]
{Bormower], PratikshalAt Plot Mo 5-A. Flald Survey Mo, 8171, Areo Admeasuring Hs.
Profull Awosormol 1415 Sq Ft, Anand Mogor Behind Gital Hordwear Maorshi 1,25 852,76/
Co-Borrawer). Rooad Pragne Konmajgaon, Chandor Baaor Dhst & mroeati
LHAMIDODD 1523637, | Moujo Chondur Bogor Amrovotl Moharoshiro- 444704
Bounded By- NMorth: Plot Ned, South: Loyout Rood 6 M
Road, Eost: Loyout Food 9 M Wide, West Plot Mo 5-HY
Dote of Possession- 18-11-202%

Tha above-mentioned borrowers|s)f guarantors(s) are hereby given a 30 daoy natice to repay tho omount,
glse the morigoged propertles will be sold on the expiry of 30 doys from the dote of publication of this
Miotice, os per the provisions under the Rules 8 ond 3 of Security Interest (Enforcemaent ) Rules 2002

Authorized Officer. 1CICI Home Finance Company Limited /

<findiaShelter INDIA SHELTER FINANCE CORPORATION LTD.

Home Loans Fegd: Office:- Plot-15,6th Floor, Sec-44. Institutional Area, Gurugram, Haryana-122002
Branch Office :<-india Shefier Finance Corporation Limited, P No 210, Tinga Chowk Cemeant Boad Mandanvan Above
Umion Bank Of Inclia, Nagpur 440008, Maharmahiqa, Branch Office :« Office Mo 102 Shree Laxml Chambers Chandgrapur -
442401 Maharashira, Branch Office :- Inta Sheller Finance Corparabion Limited. 2nd Flodre Haking Complex Gandhi Nagat,
Aryl Maka Road Wardha<242001, Branch Ofics ;= Tars Arcade, Shop Mo, 19,20, Derda Nagar, Opp Police Ststion, Darwha
Road, Yavatmal 445007 Maharashira

SALE NOTICE FUR SALE OF IMMOVABLE PROPERTY

Auction Sale Notice for Sale of Immovable Assets under the Securitization and Roconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 (hereinafter referred to as “the Act") read with Rule 8(8) of the Security Interest
[Enforcemeant) Rules, 2002 (hore inafter reforred fo as “the Rules™),

Notice is hemby given to the public in gaperal and in particular o the Borrowers ), Co Bormowen(s) and Guaranior{s) or their legal
heina) of representative(s) thal the below descnibed wmovable propertyis) mortgagadicharged o India Shelier Finance
Corporation Limited (hereinafier refermed fo the Securad Craditor], the possessin of which has been taken by the Authorizad
Officer of the Secured Creditor aving is Reglstered Office at 6th Floor,Plot Mo 15, Institutional Area Sector 44 Gurugram-
122003 Haryana , will b sodd on “As s Whare is™, “As is What (8" and “Whalever thore is" basis on e dates mentioned below
for replization of the sminent dis to the Secured Credstor from the borrowers, oo bomowers and guarantors, The safe will be done &y
the Authosized Cifios at the place menlicned below

S| Name of the Bomoweris)Ca- Descriplion of Secured Assel Demand Motize!  Dale of
Mg | Borower|s) (Name of the Braach) (Immavabla Property) Date & Amount| Possession
1| (Loan Code Mo.14010000148 | All That The Plece And Parcel Of Survey No 721 Plot No,
& 14010000348 / 17/3 Part Having Total Area 356.87 Sg. Meters Qut Of
Yavatmal Branch) Which East-West Boundary South Said Portion 09-09-2075
Manish Pandurang Lotage | Admeasuring 94.69 Sq. Meters Situated At Yavatmal, Tal, 73,00 663~ 18-11-2025
{Borrowar) & Dist, Yavatmal. Boundaries: East - Road, West - House =
Shraddha Manish Lolage ¥ Maore, North - Hemaining Plot Mo, 17 0F-Mr. Pane, South
{Co-Barrower) - House Of Kishor Meshram
2 | {Loan Code No 33910000075 | All That The Plece And Parcel Of Mouza Digras, Within
Pusad Branch) Local Limits Of Municipal Councd Digras To. Digras Dist.
Mohammad Imran Yawatmal, Filed Sr. No. 1197271, 1201171 Piot No. 35 Total | ne.po-2008
Mohammad Abrar (Borrower) | Admeasuring Area Of The Plot 9750 5q. Meter. Tq. Digras T5.85.350. 18-11-2025
Majmunnisa M Abarar Dest Yavabmal 445203 Boundaries: East - Layout Plot No e
.:[:n.ﬂmml.lm” 49 & 50 Wast-6 M |..|1'g'ﬂ'l-l| Foad, North - Lot Plod Mo
36, South - Layout Plot No. 34
3 | (Loan Code No. 30310000120/ | All The Piece And Parcel Of Land Bearing HouseMalmatta
Bhandara Branch) Mo. 91 (As Per Tax Assessment) Total Admeasuring 1500
Dipak Shivial Raut (Borrower) | S54.FL, Situated Al Mauzs- Lodhilols, Near Ganesh Mobile 08-09-2025
Gita Dipak Raut (Co-Borrower) | Services, Lodhitola Road, Within Grampanchayat Ghiwari TYE T 20-11-2025
Area, Tah-Gondia And Dist Gondiz. Maharashtra - 441601 v
Boundaries: East - Cemenl Road, West - House Of Toilal
Lihars, Morth - House Of Shivial Raut, South - Salf Cwnied
Opan Land
Place : Maharashira Sd/- Avthorised Officer
Date : 22.11.2025 Far : Aadhar Housing Finance Limited

The Malkapur Urban

Co-0Op, Bank Ltd., Malkapur

H.O.: “DHANSHREE", MALKAPUR, Dist. Buldana
{Under Liguidation)

AUCTION SALE NOTICE (3rd Time)
(See provision to Rule 8(6) of SARFAESI Act)

Auction Sale Notice for sale of Immovable Assets under the Securitization and Reconstruction of Financial
Aszets and Enforcement of Security Interest Act, 2002 read with provision ta Rule B{&) of the Security Interest
(Enforcement) Rules, 2002.

Notice s hereby given Lo the public In general and particular to the Borrower, Morigagor and Guarantors that
the below described immovable property mortgaged to the secured creditor the physical possession of which
has been taken by the Authorized Officer of The Malkapur Urban Co-op Bank Ltd Malkapur, will be sold by
invites bids/offers in sealed envelopes (Accompanied with EMD) for realization of debts of Rs.15,00,019/-
[Rupees Fifteen Lakh Nineteen Only] as on 31/03/2025 and interest + cost + charges, thereon onward due to
the bank for recovery of Loan account of borrower 1] Mr. Ashish Puranmal Karawa Prop of Balaji Provision
Office Add; At Satsang Bhavan, Station Vibhag, Murtijapur, Tg. Murtijapur Dist. Akola 444107, Resident of ; Gita
Magar, ingole House Back Side of Lokmat Building Mear Gajanan Temple, Akola - 444001 | Principal Borrower] 2]
Mr. Puranmal Ramvilas Karwa Resident Add: At post Station Vibhag, Murbizapur, Tq. Murtijapur, Dist. Akola
444107, [Mortgagor and Guarantor] 3] Mr. Santosh Ramrao Chavan Resident Add: At post Ghunshi, Tg
Murtijapur, Dist. Akola 444107 [Guarantor] 4] Mr. Deepak Ambadas Sawant Resident of: At Satsang Bhavan,
Station Vibhag Murtijapur, Tg. Murtijapur, Dist Akola 444107 (Guarantor] upon the following terms and
conditions.

Conditions of Sale:- |a) The offers alongwith EMD shall be submitied in sealed envelop addressee to
Authorised Officer, The Malkapur Urban Co-op Bank Ltd, [b) No offers below reserve price and Jor without EMD
shall be entertained (c) Demand Draft/Pay order towards the earnest money deposit | EMD ) as mentioned in
schedule-1 shall be deposited with the Authorised Officer to participate in the sale. At least two bids required to
initiate the auction process. The Demand Draft/Pay order shall be drawn in favour of Authorised Officer, The
Malkapur Urban Co-op Bank Lid, (Cheques will not be accepted for (EMD). (d) The amount by which the
biddings are to be increased shall be Rs, 10,000/ each |ot, in the event of any dispute arising as to the amount of
bid , or as to the bidder the , final decision will be mandatory of the Autharised Officer. [e) The person declared
to be the highest bidder, shall pay forthwith upon such declaration a deposit of 25% [ Twenty Five Percentage)
of wale price, less EMD deposited, and remaining amount shall be paid within 15 days from the date of sale. In
defalt of payment within stipulated period, the deposit shall be forfeited and the property shall be resell. (1) On
Issuance of 5ale Certificate by the Bank, sale shall become absolute no claims shall be entertalned by the Bank
{g) Sabe is being hedd on AS IS WHERE 15, WHATEVER THERE 15 AND WITHOUT RECOURSE basiz and the
bank is not responsible for title, condition or any other fact affecting the property. (h) It shall be discretion of the
Authorised Officer to cancel the sale without assigning any reason and such cancellation shall not be called in
guestion by the bidders, in that case, bank will return the bids submitted and bank would not entertain any
claim or representation in that regard from the bidders, [ | ) The bank reserve its rights to accept, reject any or all
bids at any stage and very, modify and waive any condition of sale in its absolute discretion, [] ) possession of the
property will handed over to the purchaser only atter confirmation of sale, (k) Applicable Government Taxes
such as stamp duty, TDS are not included in sale consideration, [t shall be pay separately by successful bidders,

Sale of Schedule -1, properties shall be sold by the Authorised officer of the bank by
way of public Auction as per details set out hereunder.

Date of Inspection: Any Working days Between 11,00 A.M. to 4.00 P.M. (with prior intimation)
Last date & Time for Submission of Offers: 09-12-2025, before 5.00 P.M.
Place for Offer Submission:
1) The Malkapur Urban Co-op Bank Ltd.
HO: "Dhanshree" Malkapur, Dist. Buldana OR Branch Office Murtijapur

Date of Auction : 10-12-2025 Time of Auction 1.00 P.M.

Place of Auction : The Malkapur Urban Co-op Bank Ltd.
At Murtijapur branch, Plot No- 3/2, Opp- Sant Gadge Vidyalay, Maln Road, Murtijapur - Dist Akola

SCHEDULE - 1

AUCTION SALE

NOTICE

Loan Account Number | Damand Notice | Description of the Date and Type Reserve
[AF Number And s 1342) Date | Immovable Property/ of Possession Price
Mamo of Borrower(s) / | and Amotnt Secured Asset
Co-Borrower (s)
IGuarantor(s)
WrJ bra. Shubhangi 1007 2024 All That Piece & Paroal O Land 23,11, 2024 Rs. BODO0D /-
Gunvant Yesekar & And Rs, 1909222/ | Bearing Layout Plol No. 24 & 33, Physical (Rupees Ning
M1 Mrs. Gunvant {Rupoes Ningtean | Survey Mo 1174, Admeasring Lakh Only)
Subhash Yesokar Lakh Nine 406.25 Sq.mir. Sisuated At Mouje -
Laan Account Thousand Two | Urjas Magar, T, 8, Mo, 11, Tg. & Dist ey g
rumber&P numbar Hundred Twenty | Chandrapur, Within The Limsts Of rnest Money
HLCNCHLONS000005 Two Unly ) Grampanchayat Urja Nagar, Tah & Dwposit (EMD)
0BEG18/AP- 10208778 Bid Increass Diest Chandrapar. & Fiat Mo F-40 R 90 000
Amount Sltuated On The Fourth Floor (Rupeas Minety
Hawing Built Lip Anea 510,08 5q, FI Thousand Cinly)
Rs.5,000i-{Rupees | (75 26 Sq, Mirs.) & Super Bulld Up
Five Thousand | Arpa 672,11 (R0.312 Sq.mir)
Only) (hereinater Caed As The Subject

Progey) & Construclad Lipon Tha Above S Phot Mo 24 & 33, As Pes Plan Sanctoned By Gramganchay sl Lirja Magar, Tah & Desg
Yavatmal, Vide Sanction Of Building Permit And Commencemeant Letter Mo, 223428081 On Dated 011105301 1 And The Project
K.nown As “ridhs Apaniment 3" Residential Apartmant Along With 25,36 Sq.mir. (progortionate) Lindivided Share & intevest In The
Aforesaid Plol. Boundany - East- Layout Plot Mo, 258 34, West- Leyout Plot Mo 23 & 32, Morth- 4 5 Mir Layout Road, South- 9 Mir
Layout Road

&R Reserve

No. Description of Properties Price (EMD)

Parishad Murtijapur, Bearing Nazul Plot No, 20/1, Sheet MNo.11-B,
Municipal property No. 503/8, Zone No. 2 plot area admeasuring 810 5q.
Feet and bulld up area 710.00 5q. Feet, situated at Mouje Murtijapur, Tg
Murtijapur, Dist, Akola, and bounded as under:

East :-Gowvt.Road, West - Road,

Morth :- 7 Feet space out of this plot, South :- Share of Girdharilal Rathi

1) That all part, parcel and piece of the plot within the limits of Nagar |16,82,000/-|1,68,200/-

BrJ Mrg, Mamita 17.08. 3024 All Plece And Porosd 04 grampanchaysl house | 08,04 3038 | s ME0000/
Dharmik & MrJ Mrs. | And B4TEM/- (Rupees| no-1042{New) phk no-17 mouza Dhapewada | Physical | (Rupees Seven
Mahendra Dharmik Exght Lakh Farty {bu), Oid Houss Mo=-540 Adm-111.48 Sg Mu Liskh Cinly)
Loan accournt Seven Thousand Six (1200 Sg FI) Bul up area 55 74110 5g M “Earnast Ew'
numberf&F numbser: Hundrad Thirly Four | (600 5g Fij . Ward Mo-3, granpanchays] Deposit
HL44HLLONS0000D05 Cnly) Dhapewada ah Kalmeshaar Disl MNagpue, s 70 000
045408 JAP-10100590 | Bid Increase Amount | Maharashira BOUMDARY - East- House o {Rupees Seventy
Fs B DOO-R Alka Dharmik & Foad | YWesl Houle ol ll‘-:lu::tl‘l«:l Oty
s . ™ | ;pc?r Sudhakar Punikar, Norlh House OF Surandra
i ¥/ | Dhakate , Soulh- House of Pramaod Chalswas
MirJ Mra, Mamata 12.41.2024 Al Pace And Parced OF Plot No 202 | 29.04.2025 | R 8000000
Hansra| Sharma & And Rs. 1080332 Part,area Admeasuring About 580 ( Physical | (Rupees Eight
2. Mrt Mrea, Pramod (Rupaes Ten Lakh Eighty | Sqmirmoura-bhesa S0 No 531 gat Ne fakh Chnly)
Marotrao Dahake Thousand Thiee Hundred | 11 dehankar Layoul. Near YWater Tank Tah "Earnas! Manay |
Loan Account Thirty T Qnly) & Duisl-yavaimal mh 445001 Yavaimal Deposit |
numberAP number: [Eimn Ammcunt Boundary- East-house On Part Piot No n
HLA4CHLONS300005 === t. ——1 42west.house On Pt No. 41.noeh howse Phgatcoufy
1 i ¥ 4 P d -
o7i76a rm”ﬂ“’-'f’ﬁﬁnj ) On Part Plof No. 42, south-road Thausand Crily)
Mr. Mrs, Ashwini 06.08.20324 All Pisge And Parcel Of Naoul Sheet No.2, | 20.02.2025 | R 500000/
Gajendra Vaidya & And R=. 1669821/ Mezul Piol no 270, srea admessunng | Physical | [(Rupses Eighl
Mr/ Mra, Gajendra {Rupoes Sutean Lakh | about 8550 sgomir, (i 708 08 ag it ) and Lakh Qindy)
Marotrao Vaidya Socty Nene Thousand | construcion thereon of house, Siuated at  Earnest Money |
Loan account Eigihd Hisndmd Twenty Moue Halegaon, Tg. Halegeon Dt mm‘ {ml
numberfAP number: One Oniby ) Yevatmal BOUMNDARY:- East Common Rs 80,0000
LALAVLLOMNSH00005 iﬂhm. Amount Hoad Wesl Housa besongs o Suihakne a ;
099208/AP-10235935 Raut North Cement Road South House SUpaas By
RS, 0000 Hupsos Fria bekings to Prabhakar Kopare }
Thausand Oniy)
Mr. Mrs. Sangita Ganesh 11022024 Al Piece And Parced Of Piot [01.08. 2025 | Rs 500000/
Usara Emr) Mra, Ganesh And Fa.135435T- |MNo BB, Adm 815 5q Fif BS 5q| Physicsl | (Rupess Frvo
Chandrabhan Usare (Rupses Thirtzen Lekh  [Mirs), Kh No.134/1-20 & fakh Cmnly)
Loan Accownt numban AP Filty Four Thavmand T4l group & P H No 1Y, Cla Earnest Monay
LT B Three Hundrad Fifry Mo 227, Sheat Mo B7T/43, Mouzs- Deposit {(EMD)
HLASCHLONS000005044895 & Serven Onlyl Emlamna, Tah & Chsl-rgpn Re. B0 000/~
LA44CLLONS000005053439). | [ @id incroase Amount 240026 Boundary- Eastlayout Esos F
AP-10099048/ AP-1012428 oy ==—{Road.west- Plot No.67.north B e ,;'L'I.]
' Hupaes thar it south-piot Mo G0
=il lar j a Layout south-piot No
Mr) Mrg. Vandana 08.03 2024 Al That Phace And Parced OF 38 Sq Mer Oyt [29.04. 2025  Rs 400000
Hemraj Khartad & MrJ| And Rs. 1167522/- | Total Land Aresa 1348 Sq. Mirol Ploi Mo, 7 To| Physical | (Rupaes Four
Mrs, Akshay Khortaed | (Rupeos Eloven Lakh | 14 Cut Of Survey No. 122 And  Gonstnaciion Lakh COnly)
Loan account Sty Seven Thousand | Of Fiat No 24 On 2'd Fioor Ra| Nagar Block [ Earnest Money |
number/ Flva hundred Twanty | Mo E And Having Busl-up Arsa 38 Sg. Mir Deposit (EMD]
AP numbaer: Two Only) Sityated Al Mouza Bor Rith | Tah, & Dist Rn. 40 000~
HLCKRCHLONS0MDOS [ mid Increase Amount | Shandraper, Boundany - Towands East | -8 g
039047 /AP-10084093 Mir Lay Out Road. Towarts West - - 15 Lay (Rupees Founy
Ha.,000~Rupess Ive | 0y Road. Towards Momh @ - 12 Lyt Thoussnd Uiy}
Thausand Oniy) Road. Towards Savth ;-6 Lay Out Road
Mr) Mrs. Yogita Sevak 10072024 AR That Pieces And Pamcel Of Land Beanng [ 15.03.2025|  Rs. 900000
Baja| & Mr/ Mres, And Re. 1633730 | Maouzn- Wared, Tah- And Dist-wardha, | Physical (Rupass Ning
Sevak Bhagvandas [Fupess Sixteen Lakh |Comes Under Gram Panchayat Lakh Only)
Bajaj Thirty Three Thousand | \Warud,ward Mo, 3 And House No, 377 ~ Earnest Money |
Loan Acount Sewen Hundred Thirly | Having Area 74,32 5q. Ml Le BDD.00 S5, Ft Doposit (EMD]
numbar/aAP number: T Oinily) Boundary:- Easl- House Of Mr. Baban Re. 90 000/
HLAACHLONSOD0MS [~ gid Increase Amount | 19das, Wesl- Road, Norhe Houss DF Mr erin il
OTETITIAP-10182316 : Dilip Thavkar, Soulh- Housa OF Mr. (Fapues Minsly
Fif--ﬁ-ﬁ'm-'-iﬂ-rﬂﬁﬂi Five Abhimaan Urkuida, Thousand I::"Iﬂ
Thousand Only)
Dnte nngl Thmn of inapaction of the property EMD Depeaitron Lasi Date Dote pnel Time of Auction
8.12. 2005 10422025 11122025

Details of Encumbrances as known to the bank mill

Claim if any put forward to the property and any other known particulars bearing on

; MNill
its nature and value

Said Auction Sale Notice also Available on Bank Website "www.malkapururbanbank.com'

5d/-

Place of EMD Depositien:- Branch Offics :-ndia Shalter Finance Corporation Limssd. P Mo 270, Tirenga Chowk Camant Road
Noandanvan Above Union Bank OF Indka, Nagpur 440000, MaHARASHTHA Branch Office ;- Offce No 102 Shroe Lakms
Chambers Chandrapur - 442407 MAHARASHTRA. Branch Offcie |- india Shelter Finance Corporaion Limited. 2nd Floor Kakina
Complax Gandhl Magar Arvi Naks Road Wardha-442001, Branch Office = Tamwi Arcade, Shop Mo 1820, Darda Magar, Opg
Police Slation, Darwha Foad, Yavatmal 445001 Makarashira

Place of Auction: Branch Office :-inda Shelter Finance Corporabon Limited, P No 210, Teanga Chowk Cement Rosd
Mandanwan Above Union Bank OF India. Nagpur 440008, MAHARASHTRA. Branch Office :- Office No 102 Shres Laxmi
Chamibers Chandapur - 442401 MAHARASHTRA, Branch Ofcle ;- India Shelter Finance Corporation Limiled. 2nd Fioor Kaking
Comphax Gandhi NagarAni Noka Road Wardha-4420017, Branch Office - Tanvi Arcade, Shop Mo 18320, Darda Magar, Cpp
Pobce Station, Danwha Road, Yavatmal 45001 Maharashira

Mode Of Payment ;- All payment shall be made by demand draft in favor of India Shelter Finonce Corporation Limited,
For detailed terma and condition of the sale, ploase refer fo the Secured Creditor's webaito www. ndiashelter in or contact

Flace: Hyderabad IRP of IVRCL Chandrapur Tollways Limited
Hogl Na: 1B |FR-001 | P01 30 2008 100 13164

For Detalls Contact

Authorised Officer
Mr. Rajendra Jadhav - 9422706154 | The Malkapur Urban Co-op Bank Ltd

Authorized Officer,
FOR MDA SHELTER FINANCE CORPORATION LTD

Date = 18-11-202%5 PLACE: Maharaivira

AFA No: AAL/ 12164,02/ 311225/ 107525 AFA Validity Date: 31/12/2025
Addrass: O Ashray, Beind Mazo, Ring Road, Gondia (M.5.)- 441614 Place : Chhatrapati Sambhajinagar, M« Sanjay Gawali - 7722096582 Malkapur DATE: 22.11.2025 (AUTHORIZED OFFICER)
Emall - capivushi@gmall.com, “ b {Under Licusdation)] FOR ANY QUERY PLEASE CONTACT MR, TUSHAR HURDE (+91 T350002453)

| e [ e | ] T
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2.2-cr fish
seeds freed in
LMD, 3,800
fishers to gain

KARIMMAGAR, NOV 21,
Collector Pameln Satpathy
and SUDA chler
Komatireddy Narender
Reddy released 30-iakh fin-
gerlings Into Lower
Maneru; Hs.2.1B<cr stock-
ing across district to aid
2,500 fishers directly.

I, VANAM PADMA,
Wio. VANAM RAVL Dio, V,
PRAKASH Rio, Plotl No. 22a,
Ganesh MNagar Colony,
Gandimaisamma, Dommara
Pochampally Village, Gandi
maisamma-Dundigal Mandal,
Medchal-Malkajgini Dist. T.G
have changed my name from
VANAM PADMA 10 VANAM
VANDHANA, for all record

purposes.

FUBLIC NOTICE
(Document Lost)
I e e putEs Pl e nooce

Iauigd @n e Eelhagliorm ©F my chan
Eayall Jand Pasha Bio Spud i,
Aged OF phars Oer Busrsss B H ko
TN, Bangadugade, Mg e
wil Nandal Welsirds Deebie &y phare
Raywd Janl Paiha iwonived (P el
] gt e ety hor eenilae

Dhanslgnmi. Wi Sameah. Nio
W agnram, Spe (ewd il
dooumend Mo S84 MIZE el Yermas

Clbagriaaeni s gui prashed®y oen jeinuis
St ain Vo Malisat, Pyt el Saw
debmll Wu, TOXITIDTS  End JadRils
Busitarahi aml gl prepsity foe
Chemnabulsa  Sarpanareyass Bla
Timmifigaah regd LEw dewd Mo
TIRATET and i hanin b N
Eatpamarayeg had i prodarly Wom
i Lpsecee B G waly T
regd Gale dead Mo 1A8EI01Y and
[ hareia Uipsndar hat got popeey  fom
Uppals .’I'mr--lﬁ-‘:i;?lm,lh-l B sl
Bte desc irp BI05010, ardl W ppes
Bstwiraiien had ol oty from Babosbun
Bz Oa'wr ar, irough iegd Sale Seed
Ko VWADI000 Wy sl ek oo Mo
TR s ot witie = man possg Poes
iy mimpoce fmm walon m EITE
wr U bl B g ng True gl deruremey
b e g i1 (3 T aeean ieiow. O B
anpirm b ey obgeciiane saEmieg s
clprpurmerr. Wy Car PRI w S e s b
iT1 2wy e e et of prtsicalnr of e
haffe “' Elerd glsimy = Wm0 e R
nas AEl hewn EEmpared WA 87 Ry
|ranaactigns hgsd esn made e e
slalad Engl no shiniemafian nae bapm
sonteaed Delals of schefule propesy
Henidentan opan bl ool of By M 504
adlmagmriig 104 3% L yess stuaied o
Biack e 07 Sangerugeids scakly o
rymaguta e Wryslagats Marsad
Wilgeesy (heru? Bednsed by - Mo
Mace of Fayinl Someanues 130 Baully:

Pigon of Adged Udayabraru and athara
Eani ¢ fopl wads Hosd Woat Piace of
P ymrkanrg

Bai- M. VAGYA NAIL AUWDCATE
MR TALATHICNA, RALGONDA DISTRICT
CELL ND ¥5TAE 15604
Plase Wayetegons Dt 11012004

PUBLIC NOTICE

T [phiieral pribilic al g @ ety
intprmad haet my cliont Yasiu
Houeing Finencs Corperstion
Limited, Hyderabiad RAranch are
proposing 16 conalde Houting L
f the Apphesst SMT, KOLOJU
BIREEEHA and tha apfilicant s
indending 1w Purchass Dped Flol
Mo V0 E arsa T Sg. s 0 Sy Na,
£88 |L P.No TSNDESIHROMHE. m.
280T00|. Shumed ol Faoogriagin
Wilimge, Farpng nagar-Snadnagar
Minlcpality, Faroognagad Mantdal,
Farga Macicdy Diskeicl, herety Moty e
Aull il pisbie mned <l main, tha
ihe Ttk Dhigyinal Ragid. Sabe Dead dec
Mo 2RTRR0TE, LT3, Ragd
with the 5 R.0. Faroog Magar,
susmil=l oy b (iapwads Hereeranh
Rap in foveis o M Mammmadtmnam
Prutata, Ind thi sl Progety snd
hewrded an North: Plot Mo, 11 South:
Ramaining Parl of 5l No. 10; Esal:
Mlpl'rhuﬂ Vacan| Land & Wesl: 1)
Wicke Rod, was ntsglicediog snd i
i i s

in cane Oy porsadn | Clarmants kv
ot M pokteaeian o Ihe sams
mmay o emmdaene 9w wilken T deyw,
Tndimg vebucdy If il Do Do ] sl
the  property B bee  liom
enEumbiancas and efy clalm ip
reapacd thared? againgt my cleni us a
socigugar and Vaslu Housing
Finance Corporation Limited as
Morigagee shall e Multl Yol ehd
ingtimctive, ar atsa 17 i oaarne (P
no s has @ny claim, inlemst o
distrnry i1 (B sme propeey.

BMAGENDER RAD, iS¢, DPRLLLE,
ADVOCATE & NOTARY
Difce: 120 B R Nagar Coiany,
- SO0,
{ o) 391071560

GENERAL PUBLIC NOTICE

Thee Gasneterad Pubiio i infarmed bhai
Halisgutin Babu Hec, Sia LElé
N Swamy, Rio. H No, 12:-14:258
Vinobha Magar Lalapai
Secunderabad s Owner and
Peasssanr ol H Mo 12-94.288 12
14-28011 . Conalibing of Ground and
First Fioor having a tofal bullt up
#ea of B40 SR slong Wilth fang
aomeasurng 38 3 5q Yds. Stuaten
ot Vinobha MNagar [|alapsl
Secunidatabad and Purchased the
Sama through Reg. Sale Desd No
107772020, Dated 27.07 2020
Huq Al SRO, Marredpally
Secundaratad was mispiacadi
Lost snd jodged & complaint 1o
PG Lalaguda Thiowgh Messava
App NO. 1520100823 YI05558005
Dt 10 .08 2023
Il @nybody IS haang possessn of
ihe sams, any bank public or
provate, Financial insitutions or any
imdnvidual of vt of Cantral o
Blate having inferesl, or exscyled
Agresmenis, Morigages, Liens G
wie . may conlact he undemsigned
ity all ieleeand corigenol diadu renty
withan o pariod of T daya from the
dale of publbcaton of thie publc
rodice CRtsections raissd alier dus
cate will nef be antecamed and my
chiand i nol responsbe in dus
couise and procesd as per s
Place . Kukafpalty, Hycernbad
Dmie - 21-11-2025
R VEMKATESHWAR RAD LA, LLE,
Advocale
H.No, 5319, Near Ramalayam Temple.
Hukatpally, Hydemabaed - 12
Call - $1$109) 5668519985740

Governor Fetes

NE Filmmakers,

TS-Assam Sign Cinema Pact

Hyderabad, Nov 21 Governor Jishnu Dev Varma
handed memontos 0 Norih-East cine delegaies at

the TS-NE Film Festival, while Telangana and

Assam FDCs Inked an Mol for joint productions.
Minister Komatireddy Venkat Reddy invited NE

makers to shoot in Telangana, wouting “Hollywood-

erade” studios.
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Telangana

1 Dead,

9 Hurt in
Bijapur Hwy
Head-On
Car Crash

RANGAREDDY, NOV 21 Two
cars colllded head-on
near Kanskamamidi

B
A

Gate on Bilapur high-

way, Ellling one
instantly and critically
Injuring two, commut-
ors demand urgent
road fixes after third

major accident this
monit.

MP Vamshi
Krishna: MSP
Cotton, Med
College & ITI
Skilling All on
Fast Track

Mancherial, Nov 21:
Peddapalll MP Gaddam
Vamshl Krishna saild

six CCT centres are buy-
ing cotton at 8.110/qtl
vin Kapas Kisan app, a
new medical college Is
golting 250-cr [acelift
and ITI rainees will
pocket 12,000 stipend
after skill upgrade.
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TSNPDCGL Sub Engineer B. Sandeep Kumar
Wins Gold Medal in Discus Event

Pyderahait B Sandrg Kimar, Sub Engineer =—————— o —
a, TSNPIDCL, sacared the Gald Madal in the -
DNl TS0 gy ot W Trta B

Diseom  Imer Company Athlotics
Competitions held recently, Sandeep Knmar
datlvered an eceptions] perfommance, om-
chissing competitors from varioos [ismom and Transeo wnls across
the Stae Offictals from TSNPDCL and TRANSCO congramiansd
fim, stating that his achievement refleces the orsnisation’s commb-
Mmenl (1) SNCvIrazing sperts and ss among tmploynes.

CM Revanth Flags Green-Care
Chevella Road Push

wia 9

l

Hyderabad, Nov 210 CM Revanth Reddy ordered
[asl-tracKk widening of the Police Academy-
Chovella-Manneguda road, vowing to save all 854
roadside trees; locals who withdrew Green Act
cases were feliciiaed.

Telangana Glinches Overall Championship
at 4th EMRS National Sports Meet 2025

_—_— — —

Hyderabad: Chisf Minister A Revanth Reddy con-
gratulated Telangana students for winning the
Overall Champlonship at the 4th EMRBS Natlonal
Sports Meer 2025 heid in Odisha on November 15
Mintster Adlur! Laxman Kumar and senlor offlcials
were giso present on the occasion Telangana dedfv-
erod a record breaking porformance, securing 230
meddals across mulilple disciplines Including athlet-
ics, archery, swimming, symnastics, boxing, judo,
wrestling, weighdifting, tmekwondo, yoga, shooting,
chess, and other evenis.A strong contingent of 580
students from 23 ERalavyva Model Residential Schools
(EMRS) represented Telangana at the natlonal moat
Thelr exceptional performance in both Individual
and team competitions camed Telangana the champi-
onship titie with a total of 714 points.
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